1 OANo0s.339/2014 & 615/2018

CENTRAL ADMINISTRATIVE TRIBUNAL,
'MUMBAI BENCH, MUMBAL

ORIGINAL APPLICATION Nos.339/2014 & 615/2018

Dated this Thursday the 13" day of June, 2019

Coram : Dr.Bhagwan Sahai, Member (Administrative)
R.N. Singh, Member (Judicial)

1. J..8ingh, Teken Ne.11527 ‘N, -
Residing at Q.No.-55/17,
N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

2. 'SK Singh, Token No.11408 W,
Residing at Q.No.-235/A/5,
N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

3. Sanjay Kumar, Token No.11384 A,
Residing at Q.No.-199/03,
N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

4, AK Pathak, Token No.11394 H,
Residing at R.No.-A/201,
New Jamuna, Tulij Road,
Nallasopara (E),
Thane-401 209.

5. Bk Mourya, Token No.11414 1,
Residing at R.No.-A/04,
Ujala-C.H.5%, Plot No 1b,
Sector -1, Airoli,

" Dist - Thane,
Navi Mumbai - 400 708.

6. Ms.Awate, Token No.11405 K,
Residing at R.No.-506,
Kartik ViII A, Phakhadi,
Kharegaon, Kalwa West,
Thane — 400 605.

7. Devendra Kumar, Token No.11404 E,
Residing at R.No.-B1/202
Shree Complex Phase Iii,
Vilkcramgad C.H..55,
Adharwadi Jail Road,
Kalyan (W) — 421 301.

8. Sk Mishra, Token No.11380 H,
Residing at R.No- 101,
Shubh Dhara C.H.S., Plot No.3a,
. Sector 15, Kamothe, Navi Mumbai - 410 209.
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Mk Chaurasia, Token No.11383 T,
Residing at R.No-102, ;

3A Anand Vihar,

Near Bhawani Temple, 'B' Cabin Road,
Dist-Thane, Ambernath (East).

D. Kumar, Token No.11390 M,
Residing at R.No.-A-4/403,
Lok Udyan Complex,

Kalyan (W),

Dist. Thane - 421 301.

Sanjeev Kumar, Token No.11391 R,
Residing at Q.No.-145/04,

N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

Jaiprakash Kadian, Token No.11389 M,
Residing at R.No.227/07,

Chunabhatti Colony,

Naval Station Karanja (Uran),

Dist. Raigarh,

Uran (Raigarh) 400 704.

Dharmendra Kumar, Token No.11386 K,
Residing at R.No.101, Plot No.310,
Premratan Appt. Vashi Village,
Sector 3la, Navi Mumbai-400705.

Nk Sharma, Token No.11411 W,
Residing at Q.No.-198/8,
N.C.H. Coleny, L.B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

Sk Sachin, Token No.11379 N,
Residing at Q.No.-B/104,

Gokul Garden Town Ship,

Agashi Road, Bolinj Virar (W),
Dist Thane - 401 303. '

B. Kumar, Token No.11406 M,
Residing at Q.No.-0/28,
N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),

Mumbai.- 400078.

Bk Singh, Token No.10962 T,
Residing at A/8-702,
Pratapgarh C.H.S.,

Shtree Complex Phade III,
Adharwadi Jail Road,

Kalyan West - 421 301.

Raghubir Singh, Token No.11417 A,
Residing at Flat No.601,
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Shree Ashapura Residency C.H.S.,
Sect-7, Khanda Colony,
Panvel - 410 206.

Partha Ghosh, Token No.11402 T,
Residing at Q.No.-P-22/8,

SPDC Colony, V.N. Purav Marg,
Mankhurd East,

Mumbai - 400 088.

Debu Das, Token No.11524 B,
Residing at Room No.102,
Parth Compleésx, Plot No.37,
Sector 21, Kamothe,

Navi Mumbai - 410 209.

Vibhas Kumar, Token No.11519 R,
Residing at Q.No.-235/B-6,
N.C-H>*Colony,; L.B.S; Marg,
Kanjurmarg (W),

Mumbai - 400078.

A Kumar, Token No.11531 T,
Residing at R.No.-1001,
Sahil Exotica, Plot No.63,
Sector-35, Kamothe, :
Navi Mumbai - 410 209.

Sanjay Kumar, Token No.11516 E,
Residing at Q.No.-236/B-6,
N.CoH. - Coleony, i1:B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

Elton Aranha, Token No.11548 K,
Residing at R.No.-C-014,
Shalimar Bldg. Hill Garden
C.H.S. Chitalsar, Manpada,
Thane (W) - 400 610.

Fazal Ahmad, Token No.11547 E,
Residing at R.No.B-502,
Tirupati Icon, Plot No.45,
Sector-20, Kamothe,

Navi Mumbai - 410 2089.

Rs Pawar, Token No.11541 B,
Residing at R.No.-D/305,
Shrihari Complex,
Sriprastha 2™ Road,
Nallasopara (W),

Dist. Thane, Nallasoppara (E)-410203.

Niranjan Singh, Token No.11543 L,
Residing at R.No.-F-203,
Samruddhbhoomi C.H.S Near
Matheran Road, Sukapur, Panvel,

_Navi Mumbai 410 206.
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Pawan Singh Rawat, Token No.11538 B,

Residing at Q.No.-K/19, :
N.C.H. Colony, L.B.S. Marg;,
Kanjurmarg (W),

Mumbai - 400078.

M.A. Khan, Token No.11539 H,
Residing at Q.No.-677/03,
Chunabhatti Colony Naval Station,
Karanja (Uran),

Dist. Raigarh - 400 704.

Anil Kumar, Token No.11525 H,
Residing at R.No.-112,

Jai Bajrang Bali C.H.S.,
Khombe Dev, Dharavi,

Mumbai - 400017.

Swaraj Singh, Token No.11529 A,
Residing at R.No.-003, Bldg No.6,
Uran Park Co-op Hsg Soc Ltd,
Uran Mora Rd, Uran,

Raigad - 400 702.

Nk Pandey, Token No.11520 K,
Residing at Vijay Park
Punarvasan Chowl,

Kesar Vadavali, Near Adarsh
Vidya Mandir, Ghodbunder Road,
Thane (W) - 400 615.

Pramod Kumar, Token No.11517 K,
Residing at R.No.B-3/104,

Shree Complex Phase III,
Adharwadi Jail Road,

Kalyan (W) - 421 301.

Md Akbar Khan, Token No.11823 A,
Residing at N/11, :
N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W), :
Mumbai - 400078.

Amish Kumar, Token No.11821 N,
Residing at B-8/141, D.G.Q.A.
Complex, Jagdusha Nagar,
Ghatkopar (W),

Mumbai - 400086.

Rajkaran Singh, Token No.11832 B,
Residing at B-8/144, D.G.Q.A.
Complex, Jagdusha Nagar,
Ghatkopar (W),

Mumbai - 400086.

Prashant Kumar, Token No.11790 A,

_Residing at Laxmi Niwas,

4
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Omkar Colony, PO: Uran,
Raigai - 400 702.

38. Sunil Kumar Pandey, Token No.11395 L,
Residing at 199/7,
N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),
Mumbai - 400078.

39..R.K. -Singh, Tokeéen Nc.l11397 T,
Residing at 504, Royal Arcade,
C.H.S. Plot No.45/46, Sector 21,
Kamothe, Navi Mumbai-4102009.

I 40. Pawan Kumar, Token No.11399 E,
' Residing at E/302,

Geeta Nagar, Mira Road (E),
Thane.

, . 41, Pradeep Kumar Giri, Token No.11827 R,
1 Residing at N/12, :

N.C.H. Colony, L.B.S. Marg,

Kanjurmarg (W),

Mumbai - 400078.

42. Jitendra Singh, Token No.11809 M,
Residing at 158/28, '
N.C.H.: Coleny; -L.B:S. Marg;
Kanjurmarg (W),

Mumbai — 400078.

43. Anil Kumar, Token No.11803 L, .
Residing at 202/F, Mora
Sea View Park, Mora Road,

. Taluka : Uran,

. Raigad - 400 704.

44, Chinmoy Panda, Token No.11788 E,
| Residing at A4/701,
{ Mohan Regency, Adharwadi Jail Road,
Adharwadi, Kalyan (W),
Thane - 421 301.

45. Shailendra Singh Pawar, Token No.11800 W,
" Residing at 198/2, :
N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),
Mumbai - 400078.

46, P.K. Singh, Token No.11804 N,
Residing at P-20/6,
S.P.D.C. Colony, Mankhurd (E),
Mumbai - 400088.

47. Nityanand Sharma, Token No.11791 E,
Residing at 101/E,
Gopal Krishna-Park,
Sree Malang Road,
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Kalyan (E), Mumbai - 421306.

Satyapal Singh, Token No.11792 K,
Residing at 232/B-7,

N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

Mukesh Kumar, Token No.11820 I,
Residing at M/22,

N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

Manish Kumar, Token No6.11793 M,
Residing at 141/03,

N.C.H. Colony, L.B:S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

Shashank Shekhar, Token No.11818 N,
Residing at 142/06,

N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W), :

Mumbai - 400078.

Ramesh Kumar, Token No.11805 T,
Residing at 234-B/5,

N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

Rakesh Banerjee, Token No.11814 W,
Residing at 48/13,

N.C€.H. Colony; L.B.S. Marg,
Kanjurmarg (W),

Mumbai - 400078.

Rakesh Kumar, Token No.93303 W,
Residing at P-57/5,

S+ P.D.CE. " Colony;, Mankhurd-(E),
Mumbai - 400088.

S.K. Singh, Token No.11919 E,
Residing at Flat No.B-1/205,
Vasant Vihar, B-Cabin Road,
Ambernath (E) 421 501.

B.K. Prasad, Token No.11920 T,
Residing at Flat No.B/104,
Radhakrishnapark, Shri Malang Road,
Kalyan (E) 421 306.

S.K. Singh, Token No.11922 E,
Residing at Flat No.1la/103,
Sunrise Valley C.H.S.,

Shri Malang Road,

Kalyan (E)- 421 306.
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Subeesh S.M., Token No.11963 I,
Residing at Flat No.00l1, Bldg.No.40,
Kinjal C.H.S., Sector-1,

Shanti Nagar, Mira Road (E)-401107.

A.K. Rai, Token No.11964 N,
Residing at Flat No.21 C/203,
Kailash Nagar, Vadavli Section,
Ambernath (E) 421 501.

R.K. Haldar, Token No.11942 R,
Residing at B-3/54,

D.G.Q.A. Colony,

Jagdusha Nagar, Ghatkopar (W),
Mumbai - 400 086.

O.P. Gaur, Token No.11933 N,
Residing at 227/6,
Chunabhatti Naval Station,
Karanja, Uran, Raigad-400704.

Ramniwas Choudhary, Token No.11948 T,
Residing at R.No.102, A Wing,

Swaraj C.H.S. Sukapur,

New Panvel, Raigad-410 206.

S.A. Khan, Token No.11947 N,
Residing at 104-A Wing, B.No.1l4,
Mansarovar Complex, Sector-34,
Kamothe, Navi Mumbai-410 209.

V.C. Negi, Token No.11929 L,
Residing at 236-A/5,

N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

Santosh Kumar, Token No.11936 E,
Residing at 233-A/6,

N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

S.P. Sahu, Token No.11951 T,
Residing at 172/7,

N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

C.B. Sharma, Token No.11931 H,
Residing at 147/03,

.N.C.H. Colony, Kanjurmarg (W),

Mumbai — 400 078.

M. Chowdhuri, Token No.11961 B,

Residing at A-3/80,

D.G.Q.A. Colony, Jagdusha Nagar,
Ghatkopar (W), Mumbai - 400 086.
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A.P. Dubey, Token No.11927 B,
Residing at R.No.3, Chauhan Chawl,
Ambika Nagar - 1, Wagle Estate,
Thane (W) - 400 604.

Vinay A. Meshram, Token No.11959 H,
Residing at P-41/3, SPDC Colony,
Mankhurd (E), Mumbai - 400 088.

B.K. Tiwari, Token No.11940 K,
Residing at 2a/C-1 Wing,
Neelkamal C.H.S. Premji Nagar,
Borivali (E), Mumbai - 400 066.

S.K. Suman, Token No.11926 W,
Residing at R.No.308,
Bldg.No.K-11, MMRDA Colony,
Kanjurmarg (W), :
Mumbai - 400 078.

Bablu Kumar, Token No.11923 K,
Residing at 162/02,

N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400- 078.

R.V. Komurlekar, Token No.12055 R,
Residing at R.No.104/4, Hamu Park,
V.S. Road, Bhandup (W),

Mumbai - 400 042.

M.D. Alam, Token No.12009 B,
Residing at 236-A/5,

N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

S.K. Dash, Token No.12060 B,
Residing at 139/7,

N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

V.S. Rao, Token No.93053 E,
Residing at 53/20,

N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

Adesh Kumar, Token No.12030 H,
Residing at Flat No.I-202,
Samrudhbhoomi C.H.S. Matheran Road,
Sukapur, New Panvel-410 206.

S.K. Swain, Token No.11999 K,
Residing at C/202,
Radhakrishna Park,

Shree Malang Road,

Kalyan (E)= 421 306.

L.K. Yadav, Token No.12045 I,
Residing at Flat No.A-7/102,
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Nilgirilokudyan C.H.S. Sanglewadi,
Kalyan (W) — 421 301.

Sudhir Kumar, Token No.12047 T,
Residing at B-5/96, DGQA Colony,
Jagdusha Nagar,

Ghatkopar (W), Mumbai - 400 086.

Sangeet Kumar, Token No.12116 E,
Residing at Ec-29, A-101,

Sai Seva C.H.S. Evershine City,
Vasai (E), Thane - 401 208.

J.N. Khadanga, Token No.12006 M,
Residing at R.No.13,

Om Shri Ganeshkripa Apt.,
Barrage Road, Kulgaon, Badlapur,
Thane Dist.-421 503.

Amit Kumar, Token No.11998 E,
Residing at Flat No.C-303,
Gopal Krishna Park,

Shri Malang Road,

- Kalyan (E) - 421 306.

A.K. Malik, Token No.93307 N,
Residing at B-3/55,

D.G.Q.A. Colony, Jagdusha Nagar,
Ghatkopar (W),

Mumbai - 400 086.

D.G. Chauhan, Token No.12054 M,
Residing at 235-B/2,

N.C.H. Colony, Kanjurmarg (W),
Mumbai — 400 078.

P.K. Balyan, Token No.12062 L,

. Residing at 235-B/8,

N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

M.K.S. Mahapatra, Token No.12004 E,
Residing at B-3/55,

D.G.Q.A. Colony, Jagdusha Nagar, .
Ghatkopar (W),

Mumbai — 400 086.

Santosh Kumar, Token Neo.12070 K,
Residing at 139/05, :
N.C.H. Colony, LBS Marg,
Kanjurmarg (W), Mumbai - 400 078.

H.B. Dutt, Token No.12066 E,
Residing at 9, Shiv Shakti Niwas,
Ratanbai Compound, Shivaji Nagar,
Thane - 400 604.

S.K. Jha, Token No.Ic No.D4259%949,
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Residing at Flat No.f/8, Bldg.No.6,
‘Heena Garden Complex, Pipe Line Road,
Kalyan (W).

92w BuSh-iShalik; Token No:l2033-T;
Residing at Flat No.103, B Block,
Hari Ganesh Apartment, Suchak Nagar,
Kalyan (E) — 421 306.

93. Devender Kumar, Token No.12069 R,
Residing at Q.No.675/04, '
NAD Karanja, Uran,

Raigad Dist. 400 704.

94. Kunal Gautam, Token No.11958,
Residing at Qtr. No.673/03,
Chunabhatti Colony, NAD Karanja,
Raigad Dist.-400702. - :

95. A.K. Singh, Token No.11526 I,
Residing at Flat-102, Bldg-N-3,
Plot No.448, Moraj River Side Park,
Takka, Panvel,

Raigad Dist. - 410 206.

96. V.K. Karun, Token No.11928-H,
Residing at Q.No.140/5,
N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

97. R.K: Mishra, Token No.12119°R;
Residing at H/9,
Heena Garden B CHSL,
Wayle Nagar, Kalyan (W) 421 301.

98. D.R. Bhagat, Token No.11515-A,
Residing at D-404 Vrindavan Garden,
Gondhare,- Kalyan (W)-421 301.

99. Rajesh S. Pandey, Token No.11953 E,
Residing at B-8, Shreeji Darshan
Co-op Hou. Soc, Shivaji Nagar,
Waldhuni, Kalyan (E).

100.Kuldeep Singh Mongia, Token No.11373 M,
Residing at 302-B, Purnimadeep,
Sec-8, New Panvel,
Navi Mumbai.

101.Radhwendra Pratap Singh, Token No.11375 W,
Residing at Flat No.501,
Shubh Dhara Compartment Plot No.3A,
Sect-15, Kamothe,
Navi Mumbai - 410 209.

102.Shashi Ranjan Kumar, Token No.11376 B,
Residing at 202/D, Krishan Estate,
Hendre Pada, Kulgaon,
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Badlapur (W)-421 503.

103.Chitranjan Behera, Token No.11369 K,
Residing at 207/7,
N.C.H. Colony, Kanjurmarg (W),
Mumbai- —= 400 078.

104 .Kamal J. Mishra, Token No.10958 N,
Residing at 48/12,
N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

105.Dhananjay Kumar Singh, Token No.11283 L,
Residing at R.No.A7/303,
Shree Complex, Phase-III,
Adharwadi, Jail Road, -
Kalyan (W).

106.Sudhir Kumar Kushwaha, Token No.11289 M,
Residing at N-3/103,
Moraj River Side Park,
Takka, Panvel,
Navi Mumbai - 410 206.

107 .Arunesh Kumar, Token No.11288 K,
Residing at Flat No.C-404, '
Trimurti Paradise,

Sector-16, Plot-16,
Kamothe, Navi.Mumbai-410 209.

108.Ganpat Singh Chauhan, Token No.11387 M,
Residing at A502, Tirupati Icon,
Sec-20, Kamothe,

Navi Mumbai - 410 219.

109.Anil Kumar Tripathi, Token No.11510 B,
Residing at A-3/203 Royal Park,
Near Navare Nagar, B Cabin Road,
Ambernath (E)-421 501.

110.R. Sujay r. Vasudevan, Token No.11540 W,
Residing at C/904,
Krishna Galaxy, Datta Mandir Road,
Vakola, Santacruz (E).

111.Chakrapani J. Desiti, Token No.11950 N,
Residing at 50/2018, Sect-07,
S. M. Blot;, €.6.5. Colony,
Antop Hill, Mumbai - 37.

112.Rajesh Kumar Tripathi, Token No.12046 N,
Residing at A-203, Samrudh Bhoomi
" Complex, Sukhapur, Matheran Road,
New Panvel, Navi Mumbai - 410 206.

113.Kuldeep Singh Dhillon,  Token No.11410 R,
Residing at 529/11, Chunabhatti Colony,
Naval Station,
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Karanja (Uran)-400 704.

Pappu Babu, Token No.11542 H,
Residing at P and T Colony,
Room No.204 B Wing,

Near Holy Angel School,
Dombivali (E).

D. Pandit, Token No.11506 W,
Residing at R.No.205 D Wing,
Gopal Krishna Park,

Haji Malang Road,

Kalyan (E)-421 306.

Rajesh Kumar, Token No.11780 R,
Residing at B/09, DGQA Complex,
Jagdusha Nagar, Ghatkopar (W).

Lokpal Singh Rawat, Token No.11334 N,
Residing at 256/9,

N.C.H. Colony, Kanjurmarg (W),

Mumbai - 400 078.

Umesh Prasad Sahu, Token No.11371 E,
Residing at 147/6,

N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

Prakash Chandra Dubey, Token No,11781 W,
Residing at 158/23, ;
N.C.H. Colony, Kanjurmarg (W),

Mumbai - 400 078.
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Gautam Prasad, Token No.93302 R,
Residing at QTR NO-P-59/1 SPDC
Colony, V.N. Purav Marg, :
Mankhurd (E).

Radha Krishna Dubey, Token No.11776 M,
Residing at Flat No.B-402,

Trimurti Heritage, Plot No.64,

Sec-20, Kamothe,

Navi Mumbai - 410 2009.

Rajan Kumar Tiwari, Token No.11388 R,
Residing at Room No.202, Neelkanth
Villa;Plot Ne.38, Sector 19,
Kamothe, Navi Mumbai - 410 209.

.Nagesh Kumar, Token No.11967 E,

Residing at 128/02,
N.C.H. Colony, Kanjurmarg (W),
Mumbai - 400 078.

.Satish Chandra Yadav, Token No.11917 T,

Residing at 42/1523, Sec-VII,
C.G:S:. Colony, Bntep Hill,;
Mumbai - 400 037.
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125.Diwakar Sharma, Token No.12001 N,
Residing at Room No.1l5, Bldg No.676,
Chunabhatti Colony, Naval Station
Karanja, Uran Dist. Raigad.

126.Vinay Kumar R. Appasi, Token No.11992,
Residing at 004-B Wing,
Shree Rangam Apt., Sun Rise Valley,
Haj Malang Road,
Kalyan (E)-421 306.

127.Deo Kumar, Token No.11993 H,
Residing at D-4/204,
Mandar CHS Ltd., Sanglewadi Road,
Lok Udyan, Kalyan (W)-421301.

128.Manish Deo Upadhyay, Token No.12117 K,
Residing at Flat No.-101 Wing-C,
Anmol Garden Society, HMG Road,
Kalyan (W)-400 078. .. Applicants in OA.339/2014

1. Deepak Dixit, Token No.11532 A,
Centre No.30, Department MSYS,
Residing at Q.No.205/08,

N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),
Mumbai - 400 078.

2. Chandraveer Singh Madnawat
Token No.11332 H, Centre No.l6,
Department MDD&HP,

Residing at Q.No.T/32,
N.CsH. Colony, L:B.S5. Marg,
Kanjurmarg (W),

Mumbai - 400 078.

3. Shyam S. Katkar, Token No.11333 L,
Centre No.1l6,
Department MDD&HP,
Residing at Shiva Samart Rahivashi Sng,
Hanuman Nagar, Bhatwadi,
Ghatkopar (W),
Mumbai - 400 084.

4. Santosh Kumar Singh, Token No.11545 T,
Centre No.21, Deptt. MDD&HP,
Residing at Q.No.254/08,
N.C.H. Colony, L.B.S. Marg,
Kanjurmarg (W),
Mumbai - 400 078.

5. Sushil Kumar Dangwal, Token No.12008W,
Centre No.60, Department MYAS,
Presently posted at IU Delhi &
Residing at Q.No.7/14, Sector-1,

Pushp Vihar, Saket,
New Delhi - 110 017.
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6. Gorav Aggarwal, Token No.11943 W,
Centre No.53, Department WECORS,
presently posted at IHQ/MOD/NAVY/
DND/SSG & Residing at H. No-AMCF-175,
Prem Nagar, Mohana Road, ;
Ballabgarh-121 004 Dist. Faridabad
Haryana.

7. Harveer Singh, Token No.12012 B,
Centre No.37, Department MSYS,
Presently posted at IHQ/MOD/NAVY/
DND/SDG WB-5 & Residing at
1125, Sec 2, RK Puram,
New Delhi - 110 022. .. Applicants in OA.615/2018

" ( By Advocate Shri A.A. Manwani ).
Versus

1. Union of India, through
Secretary,
Ministry of Defence,
New Delhi - 110 001.

2.. Admiral Superintendent,
Naval Dockyard,
Lion Gate, Mumbai-400 023.

3. Personnel Manager,
Naval Dockyard, Lion Gate,
Mumbai-400 023. . ..Respondents in both the OAs

( By Advocate Shri A.M. Sethna ).

ORDER (ORAL)
Per : R.N.Singh, Member (Judicial)
Shri G.K.Masand with Shri
A.A.Manwani, learned counsels : for the

applicant in both the OAs.

2. Shri A.M.Sethna, learned counsel for
the respondents in both the OAs. Shri Narayan
Prabhu and Shri Hemant Kumar (supervisor)
from Navai Dockyard appears on behalf of the
respondents.

3: The applicants 128 in number in OA

No.339/2014 and applicants 7 in number in OA
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No.615/2018 .  have filed these OAs jointly
under Section 19 of the _Administrative
Tribunals Act, 1985 seeking the following
reliefs -
“8(a). That this Hon'ble Tribunal will be graciously
pleased to call for the records and proceedings
leading to the issue of order dated 14" June 2010
(Annexure A-1) and after going through the legality
or otherwise thereof this Hon'ble Tribunal will be
graciously pleased to quash and set aside the same.
8(b). That this Hon'ble Tribunal will be further
pleased to direct the Respondents to restore to the
Applicants the grade of HSK which they were holding
since the time of their initial appointment during the
years 1997-2000 or in the alternative to place the
Applicants in the grade of HSK-I with effect from
01.01.2006 and further grant all consequential
benefits.

8(c). That the costs of this Application be awarded in
Jfavour of the Applicants; And

8.d). That such order and further reliefs as are
expedient be granted in favour of the Applicants.”

4. The learned counsel for the
appiicants submits that aggrieved of fhe
impugned order dated 14.06.2010 (Annex A-1),
the applicants have made - various
representations through proper channel.
However, the same have not been considered
and disposed of by the Competent Authority in
spite of-the fact that the respondents Nos.Z2
and 3 have regquested for furnishing the
present status of the decision taken on such
representations of the applicants as would be

evident from their communication dated

—
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19.04.2013 (Annex A-4). -
5. The learned counsel for the
applicants submit that the appiicants ‘would
be satisfied if the OAs are disposed of with
a direction. to the respondents to conside;
the pending 'representations and pass a
reasoned and speaking order in time-bound
manner.
6. The learned counsei. for the
réspondents under instructions submits that
the respondents are not having objection to
dispose of the matter as above.
7. In view of the aforesaid, without
going ‘into the mérits of the claim of the
applicants, we dispose of these OAs with a
direction to the respondents to consider the
applicants' representations within . eight
weeks from the date of receipt of-certified
copy of this order. No costs.
8. MA No.527/2018 in OA No.615/2018 for
joint petition ig allowed.
9. MA No.672/2016 in OA No0.339/2014 and
MA No.528/2018 in (0):\ No.615/208 for

rcondonation of delay also stands disposed of.

—

(R.N.Singh) : (Dr. Bhagwan Sdliai)
Member (Judicial) Member (Administrative)

kmg*




